IN THE INCOME TAX APPELLATE TRIBUNAL
KOLKATA BENCH SMC” KOLKATA

BeforeShri SANJAY GARG, Judicial Member

MIHRT AT 9.7/
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Assessment Year:2008-09

M/s Abihikriti Impex Pvt. | sa=m/ | Income Tax Officer,

Ltd,92, Hazra Road, Jatin| v/s. | Ward-10(2), P-7,

Das Park, Kolkata-26 Chowringhee Square,

[PAN No.AADCA 9334 P] 3" Floor,Kolkata-69
et /Appellant .. gcadff /Respondent

Hearing through video Conferencing

34q|ﬂl2ﬁ@f3ﬂ?@f/8y Appellant Shri K.K. Khemka, A.R
gt r 3R A/By Respondent Shri Supriyo Pal, Addl. CIT-SR-DR
ge1aTs &1 ari@/Date of Hearing 25-01-2021

Yot T aRI@/Date of Pronouncement 25-01-2021

A/ORDER

These two appeals have been preferred by the Assesminst the common

order of the Commissioner of Income-tax (Appealsicdlkata dated 12.06.2019.

2. At the outset, Learned. Counsel for the asselsasesubmitted that since the
assessee has opted fovivad Se Vishwas Scheme 2020". The Ld. counsel for the
assessee seeks an adjournment or in the alterna@éad for protection that if the
application of the assessee under the scheme astedj by the authorities, both
present appeals may be restored. He has submitadift such an assurance is
recorded in the order, he may be allowed to withwdoath the present appeals before
the Tribunal. The Ld. DR has not objected the ciomwial withdrawal of the appeals.
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3. In view of the above, | dismiss these appealwitsgdrawn with the condition
that both the appeals shall be restored in caseatligorities do not approve the
application filed by the assessee for resolutiothefdispute under Viviad Se
Vishwas Scheme 2020".

In the result, these appeals of the assessee ambyhalismissed as
‘Withdrawn’. A copy of thiscommon order be placed in the respective casefile.

Order pronounced in open court at the close ofhisgring on_Monday, 25
January, 2021
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